The Budget [27 MAR. 2012] (General), 2012-13 195

marketing margins on Administered Price Mechanism (APM) gas as approved by the
Cabinet in May, 2011;

(¢) whether Government 1s considering replacing the current practice of
determining marketing margins in case of KG-D6; and

() whether Government believes in level playing field?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI RPN. SINGH): (a) GAIL (India) Limited (GAIL) is charging
marketing margin of Rs. 9.26/ Million British Thermal Unit (MMBTU) and Rs. 9.723/
MMBTU on the sale of gas from Panna-Mukta and Tapti and sale of imported
Liquefied Natural Gas (LNG) respectively which translates to US § 0.185/MMBTU
and US $ 0.194/MMBTU respectively at an exchange rate of Rs. 50/US §.

(b) GAIL is charging marketing margin of Rs. 2007 Thousand Standard
Cubic Meters (MSCM) on sale of Administered Price Mechanism (APM) gas which
translates to US § 0.101/MMBTU at an exchange rate of Rs. 507 U3 §.

(¢) and {d) Ministry of Petroleum and Natural Gas has referred the issue of
marketing margin applicable on sale of natural gas by any marketer to the Petroleum
and Natural Gas Regulatory Board (PNGRB) under section 11(3) of PNGRB Act, 2006
which will determine the quantum of Marketing Margin chargeable on the sale of
natural gas to end consumers by a marketing entity, on the basis of the marketing
costs incurred by it.

Strategic reserve of petroleum and natural gas resources

1524. SHRI PARSHOTTAM KHODABHAI RUPALA:
SHRI BHARATSINH PRABHATSINH PARMAR:

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state :

() the action taken by the Ministry for strategic reserve of petroleum and
natural gas resources in case of any war impose on our nation or any external
unforeseen situation arise, so that any probable mmpact on our nation due to
interruption or disruption in supply of crude oil from international market may be
minimized; and

(b) whether this proposed strategic reserve may be established in every
State, so that States will not have to face any greater probable difficulties?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM NATURAL
GAS (SHRI RPN. SINGH): (a) and (b) The Government through Indian Strategic
Petroleum Reserves Limited (ISPRL) is setting up Strategic Crude Oil Reserves with
total storage capacity of 5.33 Million Metric Tonnes (MMT) at three locations viz.
Visakhapatnam (storage capacity: 1.33 MMT), Mangalore (storage capacity: 1.5
MMT) and Padur {storage capacity: 2.5 MMT) to enhance the energy security of
the country.

Further, a detailed feasibility study for construction of additional 12.5 MMT
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of crude oil storage at Bikaner, Rajkot, Chandikol and Padur has also been entrusted
by ISPRL to Engineers India Limited.

Revamp of CAPART

1525. SHRT HUSAIN DALWATL: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

() whether Government proposes to revitalise the Council for Advancement
of People’s Action and Rural Technology (CAPART) to introduce reforms in its
programmes;

(b) if so, the details thereof;

(c) the steps taken by Government in this direction; and

(d) the details of the performance of CAPART in Maharashtra with special
reference to Konkan region?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) to (c) Yes, Sir. The Executive Committee of CAPART had
constituted Sub-Groups to suggest reforms for restructuring of CAPART. The
reports submitted by the Sub-Groups were evaluated by IRMA, which had also
submitted its report. A project document outlining the framework for implementing
restructuring of CAPART has been prepared and sent to CAPART for its nputs, (on
the project document).

(d) The details of the performance of CAPART in Maharashtra with special
reference to Konkan region are given in Statement (See below).



